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The Hon'ble NGT, Chennal In Its Order dated 16.09.2020 directed the Telangana
State Pollution Control Board to comply with the directions dated 06.03.2020
regarding the compliance of the directions Issued by the Hon'ble NGT, Principal
Bench, New Delhl vide order dated 14.11.2019 In OA No. 925 of 2018.

In this connection, the following Is submitted: -

1. Itis to submit that the District Maglstrate & Collector, Vikarabad District has
reviewed the status of the Implementation of the recommendations of the
Joint Committee in OA No. 925 of 2018 on 22,02.2020 with all the stake
holders. The minutes of the meeting is enclosed as Annexure-I. The
compliance of the recommendations of the Joint Committee are as follows:

Si.No. Recommendation of the Joint Present Status

Committee

1 The Government should hasten the 1) The RDO, Tandur informed that

process of constructing by-pass road
In Tandur town to avoid the large
movement of heavy vehicles, which
is one of the main sources of air
pollution in Tandur town.

2)

land acquisition over an extent
of Ac 96-06 Y2 Guntas covering
4 villages for the proposed by-
pass road is completed except
for small area near Kokat
village for which panchanama
was conducted and handed over
the possession to the R&B
Department this January, 2019
for execution.

The Executive Engineer has
informed that the tender was
finalized for total stretch of 12
kms which Includes the land
aqualzation cost and now
marking for laying the road for
7 kms underway with estimated
period of completion is 1
year,

The Government should allocate
common lands of minimum 2 acres In

each of the four areas namely

1)

The District  Collector &
Magistrate directed the RDO,
Tandur to identify a land
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Chencholi Road, Kokat "Road,

the disposal of stone chips & sludge,
where the cluster of stone cutting

and polishing units are present as a
short term measures.

Hyderabad Road & Kodangal Road for

required for disposal of stone
chips & sludge on permanent
basls.

2) Temporarily the stone polishing
assoclation, Tandur has
acquired private lands at
different locations (Chencholi
Road, Kokat Road, Hyderabad
Road & Kodangal Road) for
disposal of stone chips &
sludge. Ultimately, the stone
chips & sludge are taken by the
Gypsum Industries and filling of
low lying areas, house
construction works & for road
construction works.

The Government should explore the
possibility of allocation of about 300
acres land for relocation of all stone
cutting & polishing units outside the
Tandur town as a long term

measures to prevent the air pollution
in the town.

1) The District Collector enquired
the RDO, Tandur on possibility
of allocating land for relocation
of these units from the Town.

2) The RDO informed that a large
extent of vacant land to an
extent of 390 acres in the
Gingurthy village falling outside
the limits of municipality has
been identified long back and is
still available for the purpose.

3) Further

Industries in consultation with
Engineering &

General Manager,

Revenue
Departments shall work out for
minimum  area requirement
including statutory fulfillment of
green cover for setting-up of
each unit so as to arrive a
composite area for relocation of
all 400 working units as a part
of long term measures.,

An efficient marketplace should be
created for the sale & purchase of
stone chips & sludge for the small

1) The Environmental Engineer
informed that much of the
sludge and part of the stone




| 'scale units to sell their wastes to the |

cement Industries. This will provide
an incentive for the varlous
stakeholders to systemically handle
the dust generating wastes in the
area. For this, the cement Industries
should be directed to accept the
stone chips & sludge and utilize them
| in their process as a raw materlal.
The Government may waive off the
| royalty on the waste accepted by the

cement industry.

3

“chips are being consumed by

the local sub-Industries for
manufacturing of gypsum and
for other allled utllity.,  The
areas so Identlfled for dumping
will act as a central place for
lIfting
operations of waste for the
holders. The

representatives of the cement

both  storing and

stake

industries Inltlally though raised
susplclons on Its vlabllity but
later came forward, as a part of
CSR actlivities for Its utilization
after necessary quality check
and subject to extenslon of
certain incentives such as
waiver of royalty, etc. In this
regard, the plant Iin-charge,
M/s. Indian Cements Limited
informed that the

already made a representation

company
before the Government on
utilization of quarry rejects
generated after stone cutting in
16, 68 and 69 of

village,

mandal for its utilization in

Sy.Nos.

Malkapur Tandur
cement manufacturing process
for blending with cement grade
and high grade limestone.
However, the District Collector
suggested to utilize even the
stone cutting waste of the units
and further instructed the
officials to ensure that the
location of such dumping yard
to be made closer to the main
cement processing plants for an
effective use and directed the
AD-Mines to prepare the
proposals to the Government on
waiver of royalty soon after the




“recelpt of project proposals |

The Government should direct the
concerned Departments to complete
the ongoing road construction works
within Tandur Town In a time bound

1)

4

from the cement units.

The Executlve Engineer, R&B
Department Informed that the
maln road cement works within
the Tandur town is time bound

manner as it is one of the main and will be completed within

sources of air pollution. month’s time.

2) As on today all the road works
within town were completed (1
km stretch from railway station
to inspection bunglow, 1.2 kms
stretch from Shivaji Chowk to
Panduranga Temple and 750
mtrs stretch from Indira Chowk
to Railway Station Road) except
400 mtrs road from DSP Office

to Railway gate is not
completed.
6 The Municipal Authorities should take | 1) The Municipal Commissioner,

up regular sweeping of roads by Tandur informed that they are

using sweeping machines, sprinkling regularly cleaning the roads

of water on the roads and manually and sent proposal for
development of green belt along the sweeping machines. He further
road side as a mitigate measures to informed that they have
control the air pollution. dedicated water tankers for

sprinkling of waters on roads to
suppress the dust generated
during the vehicular movement.

2. The Board officials carried out Air Quality monitoring of 3 cement plants
located near Tandur Town during the period from 05.10.2020 to 09.10.2020
and 20.10.2020 to 21.10.2020,

The status of cement industries were reviewed in the Task Force Committee
hearing held on 23.10.2020, The Committee noted that the parameters
(PM2.s, PMyo, PM, SO,, NOx) were within the limits for M/s.Penna Cement
Industries Ltd (Plant), Sy.No. 53, 54, 56, 57 & 62, Belkatur (V), Tandur(M),
Vikarabad District (Annexure-II), However, as per the Online Continuous
Emission Monitoring System, the values of Particulate matter was exceeding
on some occasions for which the Committee has recommended for
Environmental Compensation,
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M/s. India Cements Limited, P.B.No.07, Sy.No.51, Tandur Mandal, Vikarabad
District (Annexure-III) has complied with the Board directlons and meeting
the Board’s standards.

In case of M/s. Cement Corporation of India Limited, Tandur Cement Factory,
Tandur, Vikarabad District (Annexure-IV), the parameters (PMz5, PMyo, PM,
S0,, NOyx) have exceeded the limits and also not complied with the Board
directions. The Committee recommended to issue directions to the two
cement industries, namely M/s. Penna Cements and M/s. Cement
Corporation of India Ltd, and also to impose the Environmental
Compensations. The Board is in the process of issuing directions and orders
for imposition of Environmental Compensation to the two units not
complying.

. The Board officials conducted Ambient Air Quality Monitoring at following 3

locations:-

(1). Sri Satya Sai Seva Sadan, Patel Garden, Near Railway Gate, Tandur (M),
Vikarabad District (05.10.2020 & 06.10.2020),

(2) M/s Faiyaz & Co. (Adjacent to M/s Leo Fuel Station, Gowthampur (V),
(20.10.2020 & 21.10.2020) and

(3) Tandur Police Station, Shanthi Nagar Colony (20.10.2020 &
21.10.2020)).

As per the analysis reports, the parameters (TSPM, PMj, SO,, NOx) are
within the prescribed standards (Annexure-V).

The Interim report is submitted. Action Is being taken as per the
recommendations of the Task Force Committee.

Sd/-
MEMBER SECRETARY

// T.C.F.B.O //

SENIOR ENVIRONMENTAL ENGINEER
LEGAL, TSPCB, HEAD OFFICE, HYD.



i “ b ANNEXURE -
nutes of the Meeting convened by the District Collector o

Vikarabad for mitigation measures on prevalling ajp Pollution |,

and around Tanduyr Town with the Officers and Stakeholderg on

22.02,2020 at Collectorate, Vikarabad

Ya

The following Oﬁlmrs/Stakeholders

ware present

Sl. Name of the Officer and Designation
Nos Stake Holders
11 - :
L1 | Smt, Pausumi Basy, I.A.S. ‘
2 | StSMotllal
3 Stl.M.Venu Madhava Rao .
4__ | Srl.A.Laxminara ana ter
5 Stl.R.Y. Venu Madhava Rao ona .
6 __| Dr. Dasharath, | Ict Medical and Health Officer
7__| Stl.V.Ashok Rao rict Legal Metrology Officer
8 |Sr :D.Venkateshwar Reddy istrict. Transport Officer B ~
|9 | SH.B.Sudheer e | EXecutive Engipeer, Trrigation Department
10 | Sr.B.Lal Singh ___| Executive Englnear, R&B Bepartment
11 | Srl.S:Manohar Rao Executive Engineer, PRED Dept
A2 | Srl.M.Venkanna EE, ZO, RRD, TS-Polluflon Control Board
13 | Srl.D.Vinay Kumar General-Manager, DIC, Industries Department
14 | Sri. Rama Rag Deputy Director, Ground Water Departmant
15 | Sr.Ramappa Siddi AEE, RO, TSPCB, Pallution Control Board |
16 | Sri.V.Rathna Prasad | MB, Industries Department
17 |’Sri.B.Srinivas ). Tahslldar, Peddarul Mandar
18 | Sti. Buchaiah Tahsildar Yalal Mandal
19 | Sri. P China Appala Naidu Tahsildar, Tandur Mandal
20 | Sri. Mohanranjan, Project Officer, M/s_TSMDC Limited.
21 | smt. V.Lalitha Deputy Tahsildar, Basheerabad Maridal
22 [SHASC Bose Plant_Incharge, Indian Cements Limited
23 | SH.Moses G,) . ements Limited
24 |sr ] ation of Inda Ltd.,
25 | Sri:R.Khatr poration of India Limited
26_| Sr:C.\;Ramanalah _ 7 Pehna Cement: Industry
27 [SriN. Md.Zaheer | Stake :Holder of laterite mines
28 [SrMdJaffar __  Isia THndger g laterite mines
29 | Sri. M.A. Qayyumm andur Stone Merchant Assodlation
30 | 5. D. Ravi rector of Mines & Géoloqgy, Tandur

At the outset; the Chalrperson, Dis
Magistrate & Callector,

Vikarabad welcamied all

trict Level Committee and District
the Officers and

Stakeholders: fot participation: in the coordination meeting -on the mieasures

to be adopted and Initlating necessary a

ction' for mitigating, the impact of

pollution and environmental degradation cropped up due to certain
secondary processing actlvity In mineral based unijts/industties In and

around Tandur Town, The Chalrpérson

also emphasized the nesd of

eration from all stakeholders and sought all help. & support to the efforts
:?::eolstﬂcr ‘Adm[nlstrat'lun far taking up‘Tandur Clean-Up’ pragramme,
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The  District Collector & Magistrate requested the Mémber
represgntative of the Joint Committee Sri. Venkanna, Environmengal
Engineer, z0, Ranga Reddy District to present the status beforg the
committee for deliberations and resolution as a way forward for
Implementation of the required ‘action within time lines. The Environmenta
Engineer Informed the committee that the Hon’ble Natlonal Green Ttbunal
(NGT) Princlpal Bench, New Delhl diracted for constitution of the Joint
Committee comprising of Central & State Pollution Control Boards and the
District Magistrate, Vikarabad for submission of status report on the issues
pertaining to air pollution of Tandur Town and the TSPCB shall be Nodal
agency for coordination and compliance. The Hon'ble NGT, New Delh| after
conduct of hearing, issued orders in 0.A.No. 925 of 2018, dated 14,11.2019
filed by M/s Tandur Citizens Soclety based on the recommendations of the
Joint committee and directed the TSPCB and District Administration to take
follow-up action on Implementation of mitigation ‘measures. for violation of
environmental norms by the cement industries and other industrial units,
including stone cutting industries and further the TSPCB to asses and
recover environmental compensation apart from other coerclve measures in
accordance with law for recovery of environmental compensation.

Further, the District Collector stressed upon for preparation of time
bound action plan for implementation of (6) recommendatlons -of the joint
committee dn violation of environmiental norms and requested the member
convener of the meeting to present the agenda before the committee.
AD Mines Informed -that the agenda for the meeting are the same
recommendations of the Joint committee to be taken up for Immediate

implementation.

- The first recommendation of the Jeint committee is to hasten the

process of constructing of by-pass road in Tandur town to avoid the large
movement of heavy vehicles which Js main source of pollution, the Revenue
Divisional Officer, Tandur Infarmed that the land acquisition aver an extent
of 21 acres covering 4 villages far the proposed by-pass road s completed
except for small area near Kokat village for which panchnama was
conducted and hended over the possession to the R&B Department this
jJanuary, 2019 for execution. Further, the Cheirparson and District Collector
also enquired about the required administrative, technlcal sanctlons and the .

Contd....3
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budgetary allocation from the Exetutive Engineer, R&B Department, The
Executive Engineer Informed that tender was finallzed for total stretch of 12
km whieh Includes the land acquisition cost about 2 years back and revised
estimates {s not requirad and now marking for the laying the road of 7 km s
underway with estimated patiod of completion 1s one and half years, The
Collector Instructed the Executive Engineer to start the wark Immediately
and to place the status report In the review meetings to be held on monthly
basis. Further, the RDO has also been Instructed to go ahead with general
land acquisition-especlally ‘for the land In quastion at Kokat village’ and If
required, to Invoke legal remedies for hassle free acqulsition. The Additional
Collector, Vikarabad need to put up a reminder letter to the CCLA,
Hyderabad for required permissions to acquire the land In question as per
the procedures in vogue,

(Action : Revenue Divisonal Officer, Tandur; ExecutlvévEngineer
R &:B and Additional Collector, Vlkarabad)

The District Collector enqulred from the peliution control department
on the norms of disposal of waste such as ‘stone chips and sludge
generated by stone cutting units. The Environmental Englneer Infarmed that
these units fall under category of SSI which was earlier under the control of
District Industries Centre which are classified in other than 66 sectors, are
non-hazardous but polluting units for which the process of issuing
conditional based acknowledgments were started for handling the waste.
Further, EE, (PCB) informed that these units are scattered all around the
Tandur Town along different routes for which a suitable common place for
dumping the waste Is warranted. The task of Identification of an area In the
deéignated routes shall be taken up by the RDO, Tandur in terms of
minimum area and no. of units In toto and shall be exercised depending
upon the production capacity of single unjt then later extrapolating for the

" entire units enroute, The Revenue and Mines & Geolagy Departments shall

coordinate with General Manager, Industriés Department, Vikarabad for
preparation of report for mapping these units scientificatly within 1 month
timeline (as per the production rates of the units projected for next five
years) in order to arrive the actual extent required along each route far
dumping place as a short term measures.

(Action ¢ General:Manager, Industries, Ravenue Divisonal
Officer, Tandur and AD-Minés, Vkb)

' L
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The District Collector queriad the RDO, Tandur on possibllity of
allocating land for relocation of these units from the Town, the RpO

Informed that a large extent of vacant land to an extent of 390 Acres In

the Gingurthy village falling outside the limits of municipality has bean
identifled long back and Is still available for the purpose. The Tahsiidar,
Tandur Informed that about acres 13.00 of land was assglgned, the District
Collector structed the Tahsildar to resume the land|'not I'# use
lmn#ed‘atel& may\lmtfs not g"%} agrlculture purpose befng rocky In
nature filled with stones and baulders for s bmlsslon of necessary rggosal
to the Government %Mral Manager, %éﬁ?mgs In consultation
with Engineering and Revenue departments shall work out for a minimum
area requirement Including statutory fulfililment of green cover (14%) for
setting-up of each unit so as to arrive a composite area for relocation of all
400 working units as a part of long term measures.

(Action : General Manager, Industries VKB; Revenue Divisonal
Officer, Tandur; AD~Mines, Tandur and Tahsﬂdar,
Tandur)

The Environmental Enginger informed that much of the sludge and
part of the stone chips are being consutmed by the local sub-industries for
manufacturing of gypsum and for other allied utility. The areas so Identified
for dumping will act as a central place for both storing and lifting operations
of waste for the stake holders. The representatives of the cement Industries
initially though raised suspicions on its viablilty but later came farward, as a
part of CSR activities for ts utilization after necessary quality check and
subject to extension -of certain incentives such as waiver of royalty, etc. In

~ this regard, the plant in-charge, M/s Iridian Cements Limited inforfmed that

the company already made a representation before the Government on
utilization of quarry rejects generated after stone cutting in 'Sy, Nos 16, 68
and 69 of Malakapur village, Tandur mandal for its utlisation in cement
manufacturing process for blending with cement grade and high grade
limestone. Howsver, the District Collector suggested to utilize even the stone
cutting waste of the units and further Instructed the officials to ensure that
the location of sueh dumping yard be made closer to the main cement
processing plants for an effective use and directed the AD-Minies to prepare
proposals to the Government on walver of royalty seon after the recelpt of
project proposals fram the cement units.

(Action : M/& TandurStone Merchants Welfare Associatlion,
The/Rlant In-chianges, eement units and AD=MInes; Micb)
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The Executive Engineer, R & B Informed that the maln road cement

works within the Tandur town Is a time bound and will be completed within
montfis’ time.
(Action:Municipal Comml
The Collector Vikarabad [nstructed the Rrevenue Divisianal Officer,
Tandur to coordinate and (nterac't with Municipal Commissloner, Tandur for
arranging the roads to be cleaned up regularly and periodic sprinkling of
water with development of green cover along the medlan and either sides of

the road as one of the mitigation measure to coritrol the air pallution.
(Action: Municipal Commissloner and RDO, Tandur)

ssloner and Executive Engineer, R& B)

The Environmental Engineer Informed that their offl¢fals have assessed
the alr quality at (3) places In and around Tandur Town and revedled that
the data levels are exceeding the standards at (2) places, the DIstrict
Collector Instructed to continuously menitor the: parameters periodically and
to suggest measures for mitigation from time to: time; '

(Action: EE, TS Pollution Control Board )

As a part of other mitigation measures, the District Collector %’urther’
instructed the District Transport Officer to take up surprise Inspections of
goads transporting vehicles by censtituting joint and flying teams and to
ensure that there are no violations espedially open sky tramsportation of raw
materials/minerals without the required Tarpaulin cover or €xcess tonnage
and If found, to-take stringent action on the offenders Including prosegcution
of the persons involved in vielation of Act and Rujes-which are in vegue. The.

‘District Collector alse opined that the data ofi the Goods Vehicles of the

Transport Department shail be integrated with database of the centeal server
system being operated in-heuse by the Mines and Geology Department for
restricting the: vehicles to actually carry the -t@nﬁa_ée and to transport the
material as per the capacity by duly reflecting the same In the Transit
Forms/Translt Passes/Way-bills generated through onling process.
(Action : Transport Department and Mines & Geology Départment)
The meeting concluded after detafled and much: heedsd discussian
covering wide spsctrum of Issues related to mitigation measures on
pollution, environment and regulatory activities of all line departrients to
[gally along with action taken report on ts implementation.

Asst, Director of Mifigs & Geology _ ChalfPel€on,
Tandur, Vkb, District District :coﬁ' tor & Mé.glsﬁrate
Vikarabad -
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— TELANGANA STATE POLLUTION CONTROL BOARD

Ea‘sga ZONAL LABORATORY: HYDERABAD ZONE
_— H.No : 1-8-269, Balasamudram, Warangal - 506001
\\\'ﬁiﬁ\y/ ISO-9001 & OHSAS-18001 Certified Laboratory

ha\| 7 4 Certificate’s No:- Q-180211 & 180204-S

Form IV
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102275
Dated the 14" October, 2020

['hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
06.10.2020 and reccived on the day of 12.10.2020 the sample of Stack attached to clinker cooler -
200 TPH of M/s. Penna Cement Industries Ltd., (Plant), Sy.No.53, 54, 56, 57 & 62, Belkatur
(V), Tandur (M), Vikarabad (D). for analysis. The sample was in a condition fit for analysis
reported below:,

Sample source: Stack attached to clinker cooler -200 TPH

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Standard
Sample No. Parameter Value (mg/Nm’) Method
ZLWGL20-102275 Suspended 2 30 IS 11225
Particulate Matter (Part-1),1985

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Electro Static Precipitator
(ESP-4 fields) and is in working at the time of monitoring.

Signed this: 14™ October, 2020

gacs

Board Analyst

HCARD ANALYST
T.S. Paliution Control Board
Zonal Laboratory Hyderabad Zone

Address:
Warangal-505 001.

Smt. R. Parvathi,

Senior Environmental Scientist (FAC),
Zonal Laboratory,

T.S. Pollution Control Board,

1-8-269, Balasamudram,
Hanamkonda, Warangal,




TELANGANA STATE POLLUTION CONTROL BOARD
oo ZONAL LABORATORY: HYDERABAD ZONE
— H.No : 1-8-269, Balasamudram, Warangal — 506001
— ] !
BTy 12 1S0-9001 & OHSAS-18001 Certified Laboratory
.\ |/ Certificate’s No:- Q-180211 & 180204-S
Form IV

Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102274
Dated the 14™ October, 2020

[ hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
05.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Raw mill/kiln
of capacity-300 TPH/200 TPH of MJs. Penna Cement Industries Ltd., (Plant), Sy.No.53, 54,
56, 57 & 62, Belkatur (V), Tandur (M), Vikarabad (D). for analysis. The sample was in a
condition fit for analysis reported below.

Sample source: Stack attached to Raw mill/kiln of capacity-300 TPH/200 TPH

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Standard
Sample No. Parameters Values (mg/Nm’) Method
Suspended 17 30 IS 11225
Particulate Matter (Part-1),1985
ZLWGL20-102274 | Sulphur Dioxide 2% 100 -
(80,)
Nitrogen Oxides
488 800 --
(NOy)

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Reverse Air Bag House
(RABH-3696 bags) and is in working at the time of monitoring,

Signed this: 14™ October, 2020

Board Analyst

BOARD ANALYST
T.S. Pallution Control Board
Zonal Laboratory Hyderabad Zone

Address: Warangal-506 001,

Smt, R, Parvathi,

Senior Environmental Scientist (FAC),
Zonal Laboratory,

T.S. Pollution Control Board,

1-8-269, Balasamudram

)
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= | TRLANGANA STATE POLLUTION CONTROL BOARD

ool ZONAL LABORATORY: HYDERABAD ZONE
— . H.No: 1-8-269, Balasamudram, Warangal - 506001
\\Qﬁ' ~1S0-9001 & OHSAS-18001 Certified Luborntory
)\ /4 Certificate’s No:- Q-180211 & 180204-3

Form IV
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102277
Dated the 14" October, 2020

I hereby certify that [, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
06.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to cement mill-I-
250 TPH of M/s. Penna Cement Industries Ltd., (Plant), Sy.No.53, 54, 56, 57 & 62, Belkatur
(V), Tandur (M), Vikarabad (D). for analysis. The sample was in a condition fit for analysis

reported below.

Sample source: Stack attached to cement mill-I-250 TPH

[ further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Standard
Sample No. Parameter Value (mg/Nm®) Method
ZLWGL20-102277 Suspended 22 30 IS 11225
Particulate Matter (Part-I),1985

The condition of the seals, fastening and container on receipt was as in good condition,

Field observation: The Air Pollution Control Equipment Provided is Bag House (588 bags) and
is in working at the time of monitoring.

Signed this: 14" October, 2020

g

Board Analyst

BOARD ANALYST

T.S. Pollution Control Board
Address: Zonal Labora_tory Hyderabad Zane
Smt. R. Parvathi, Warangal-506 001,
Senior Environmental Scientist (FAC),
Zonal Laboratory,
T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal,
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TRELANGANA STATE POLLUTION CONTROL BOARD

_Sooto ZONAL LABORATORY: HYDERABAD ZONE

A H.No : 1-8-269, Balasamudram, Warangal — 506001

\\‘/”E\Ji%/’ 1S0-9001 & OHSAS-18001 Certified Luboratory
|74 Certificate’s No- Q-180211 & 180204-S

Form IV
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102278
Dated the 14™ October, 2020

[ hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
06.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to cement mill-II
-250 TPH of M/s. Penna Cement Industries Ltd., (Plant), Sy.No.53, 54, 56, 57 & 62, Belkatur

(V), Tandur (M), Vikarabad (D). for analysis. The sample was in a condition fit for analysis
reported below.

Sample source: Stack attached to cement mill-11-250 TPH

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Standard
Sample No. Parameter Value (mg/Nm®) Method
ZLWGL20-102278 Suspended 21 30 IS 11225
Particulate Matter (Part-1),1985

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment Provided is Bag House (588 bags) and
is in working at the time of monitoring,

Signed this: 14" October, 2020

Board Analyst

BOARD ANALYST
T.8. Pollution Control Board
Address: Zonal Laboratory Hyderabad Zong
Smt. R. Parvathi, Warangal-506 001,

Senior Environmental Scientist (FAC)
Zonal Laboratory,

T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal.

’
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ANNEXURE- 111

ﬂlf‘ -

.TELANCANA STATE POLLUTION CONTROL BOARD
_%ﬁ%g.;:’T_ ZONAL LABORATORY: HYDERABAD ZONE
e H.No : 1-8-269, Balasamudram, Warangal - 506001
\ S Y 1S0-9001 & OHSAS-18001 Certificd Laboratory
./ Certificate’s No:- Q-180211 & 180204-S
Form IV

Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102301
Dated the 14"™ October, 2020

[ hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub — section
(3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
09.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Cooler ESP-II
(Clinker cooler) of M/s. The India Cements Ltd., Malkapur works, PB No.07, Sy.No.51,
Tandur (M), Vikarabad (D). for analysis. The sample was in a condition fit for analysis
reported below.

Sample source: Stack attached to Cooler ESP-II (Clinker cooler)

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare the
result of the analysis to be as follows:

t
Sample No. Parameter Value CF;ggS/;::ldj;rd Method
ZLWGL20-102301 Suspended 26 30 IS 11225
Particulate Matter (Part-I),1985

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Electro Static Precipitator
(ESP-3 Fields) and are in working at the time of monitoring.

Signed this: 14" October, 2020

gy
Board Analyst

BOARD ANALYST
T.S. Pollution Coritrol Board
. Zonal Laboratory Hyderabad Zone
g:lgrlifsl;arvathi Warangar-506 091,
Senior Environmental Scientist (FAC),
Zonal Laboratory,
T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal.
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[ TELANGANA STATE POLLUTION CONTROL BOARD
232&:3‘“ ZONAL LABORATORY: HYDERABAD ZONE
————— H.No : 1-8-269, Balasamudram, Warangal — 506001
NN
\“‘\EW 1S0-9001 & OHSAS-18001 Certified Laboratory
l 74 Certificate’s No- Q-180211 & 180204-8

Form IV
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGIL.20-102302
Dated the 14™ October, 2020

[ hereby certify that [, Smt. R. Parvathi, State Board Analyst duly appointed under sub — section
(3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
09.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Coal mill-II of
M/s. The India Cements Ltd., Malkapur works, PB No0.07, Sy.No.S51, Tandur (M),
Vikarabad (D). for analysis. The sample was in a condition fit for analysis reported below.

Sample source: Stack attached to Coal mill-II

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare the
result of the analysis to be as follows:

Sample No. Parameter Value GE Stam}ard Method
(mg/Nm")
ZLWGL20-102302 Suspended 27 30 IS 11225
Particulate Matter (Part-1),1985

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Bag Filter (924 bags) and
are in working at the time of monitoring.

Signed this: 14" October, 2020

Board Analyst

BOARD ANALYST

T.S. Pollution Control Board
Address: Zonal Laboratory Hyderabad Zone
Smt. R. Parvathi, Warangal-506 001,
Senior Environmental Scientist (FAC),
Zonal Laboratory,
T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal.
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TELANGANA STATE POLLUTION CONTROL BOARD
—Soolte ZONAL LABORATORY: HYDERABAD ZONE
% H.No : 1-8-269, Balasamudram, Warangal - 506001
“ud Dl b’ 1S0-9001 & OHSAS-18001 Certified Laboratory
ha\| 7.4 Certificate’s No:- Q-180211 & 180204-S

Form [V
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102300
Dated the 14™ October, 2020

I hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
09.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Raw mill-
[I/Kiln-II-210TPH of M/s. The India Cements Ltd., Malkapur works, PB No.07, Sy.No.51,
Tandur (M), Vikarabad (D). for analysis. The sample was in a condition fit for analysis
reported below.

Sample source: Stack attached to Raw mill-II/Kiln-II-210TPH

I further certify that [ have analyzed the aforementioned sample on 14.10.2020 and declare the
result of the analysis to be as follows:

CFO Standard
Sample No. Parameter Value (mg /ng) Method
Suspended 28 30 IS 11225
Particulate Matter (Part-),1985
ZLWGL20-102300 | Sulphur Dioxide 6 100 -
(802)
Nitrogen Oxides
324 800 --
(NOy

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Bag House (2320 bags) and
is in working at the time of monitoring,

Signed this: 14" October, 2020

Board Analyst
BOARD ANALYST
T.S. Pollution Cantrol Board
Zonal Laboratory Hyderabad Zone

Address: Warangal-506 001,
Smt. R. Parvathi,

Senior Environmental Scientist (FAC),
Zonal Laboratory,

T.S. Pollution Control Board,

1-8-269, Balasamudram,
Hanamkonda. Waraneal,
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TELANGANA

TELANGANA STATE POLLUTION CONTROL BOARD
ZONAL LABORATORY: HYDERABAD ZONE
H.No : 1-8-269, Balasamudram, Warangal - 506001

NN
/4

I1SO-9001 & OHSAS-18001 Certified Laboratory
Certificate’s No:- Q-180211 & 180204-S

Form IV
Report by the State Board Analyst
(See rule 14)

Sample Nos. ZLWGL20-102303
Dated the 14™ October, 2020

[ hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub — section
(3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
09.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Cement mill-I
of M/s. The India Cements Ltd., Malkapur works, PB No.07, Sy.No.51, Tandur (M),
Vikarabad (D). for analysis. The sample was in a condition fit for analysis reported below.,

Sample source: Stack attached to Cement mill-I

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare the
result of the analysis to be as follows:

Standard
Sample No. Parameter Value (mg /Nm3) Method
ZLWGL20-102303 Suspended 20 30 IS 11225
Particulate Matter (Part-I),1985

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Bag Filters (644 bags) and
are in working at the time of monitoring.

Signed this: 14" October, 2020

Address:
Smt. R. Parvathi,

Board Analyst

BOARD ANALYST
T.S. Pollution Control Board

Zonal Laboratory Hyderabad Zone

Warangal-506 001,

Senior Environmental Scientist (FAC),

Zonal Laboratory,

T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal.
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o ey - AN NE X YRE - }"’f}"’
N ——— TRLANGANA STATE POLLUTION CONTROL BOARD T
N \ .‘“’__“:TL. ZONAL LABORATORY: HYDERABAD ZONE
W ‘ HNo s 1-8-269, Balasmmudram, Warangal - 506001
\ L 1S0-9001 & OHSAS-18001 Certified Laboratory
L | Cortifiente’s Noz. Q180211 & 1802048
Form 1V

Report by the State Board Analyst
(See rule 14)

Sample No. ZLWGL20-102286
Dated the 14™ October, 2020

I hereby certity that I, Smt. R, Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
07.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Cement Mill-I
of Miés. Cement Corporation of Indin Ltd,, Tandur Cement Factory, Karankote (V), Tandur

(M), Vikarabad District for analysis. The sample was in a condition fit for analysis reported
below,

Sample source: Stack attached to Cement Mill-I

I further certify that [ have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

a < ) CFO Standard
]\ Sample No. ;’amm;t:r Value (mg/Nm?) Method
) uspende
ZLWGL20-102286 | particulate Matter 113 50 (PIaSnlIl)212958 S
(mg/Nm?) i

The condition of the seals, fastening and container on receipt was as in good condition.

Field observation: The Air Pollution Control Equipment provided is Electro Static Precipitator
(ESP-2 fields).

Remarks: The value “SPM” is exceeding the prescribed standards.

Signed this: 14™ October, 2020

R
Board Analyst
BOARD ANALYST
Address: _ T.S. Pollution Control Board
Smt. R. Parvathi,

Zonal Laboratory Hyderabad Zone

Senicr Environmental Scientist (FAQ), Warangal-506 001,

Zona! Laboratory,

T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal
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e | TELANGANA STATE POLLUTION CONTROL BOARD
T I ZONAL LABORATORY: HYDERABAD ZONL
. HNo:1-8-269, Bulasamudram, Warangal - $06001
W 1SO-9001 & OHSAS-18001 Cortified Lnborn tory
Lol . Cortificnte's Noz=_Q-180211 & 180204-5
Form [V

Report by the State Board Analyst
(See rule 14)

Sample No. ZLWGL20-102287
Dated the 14™ October, 2020

[ hereby certify that 1, Smt. R. Parvathi, State Board Analyst duly appointed under sub ~
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
07.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Cement Mill-I
of M/s. Cement Corporation of India Ltd., Tandur Cement Factory, Karankote (V), Tandur
(M), Vikarabad District for analysis. The sample was in a condition fit for analysis reported
below.

Sample source: Stack attached to Cement Mill-11

[ further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Sample No. Parameter Value CF(ggS/;::g;rd Method
Suspended
ZLWGL20-102287 Particulate Matter 205 50 (pISn}]l 212958 5
(mg/Nm®) rt-1),

The condition of the seals, fastening and container on receipt was as in good condition,

Field observation: The Air Pollution Control Equipment provided is Electro Static Precipitator
(ESP-2 fields).

Remarks: The value “SPM" is exceeding the prescribed standards.

Signed this: 14" October, 2020

gl
Board Analyst

BOARD ANALYST

Address: T.8. Pollution Control Board

Smt. R. Parvathi, .
Senior Environmental Scientist (FAC),
Zonal Laboratory,

T.S. Pollution Control Board,

1-8-269, Balasamudram,
Hanamkonda, Warangal

Warangal-506 001,

Zonal Laboratory Hyderabad Zone
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e TELANGANA STATE POLLUTION CONTROL BOARD
( Al e L ZONAL LABORATORY: HYDERABAD ZONE
—es H.No : 1-8-269, Balasamudram, Warangal - 506001
A Y14 180-9001 & OHSAS-18001 Certified Laboratory
o Certificnte’s No:- Q-180211 & 180204-S
Form IV

Report by the State Board Analyst
(Sce rule 14)

Sample No. ZLWGL20-102288
Dated the 14™ October, 2020

I hereby certify that I, Smt. R, Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
08.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Raw Mill &
Rotary Kiln of M/s. Cement Corporation of India Ltd., Tandur Cement Factory, Karankote,

Tandur, Vikarabad District for analysis. The sample was in a condition fit for analysis reported
below.

Sample source: Stack attached to Raw Mill & Rotary Kiln

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Sample No. Parameter Value CF(?H :,;}';‘3)“ w Method
Suspended _
Particulate Matter 387 30 IS 11225
(mg/Nm3) : (Part-I),1985
ZLWGL20-102288
NOx (mg/Nm?) 700 : 800 -
SO, (mg/Nm®) | 11 100 -

The condition of the seals, fastening and container on receipt was as in good condition.
Field observation: The Air Pollution Control Equipment: ESP’s (2-Fields) are provided.

Remarks: The value ‘SPM’ value is exceeding the prescribed standards

Signed this: 14™ October, 2020

PR
Board Analyst
BOARD ANALYST
Address: T.8. Pallution Control Board
Smt. R. Parvathi, Zonal L.aboratory Hyderabad Zone
Senior Environmental Scientist (FAC), Warangal-506 001,

Zonal Laboratory,

T.S. Pollution Contro! Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal
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— TELANGANA STATE POLLUTION CONTROL BOARD
-;“-—"-‘—“’3— ZONAL LABORATORY: HYDERABAD ZONE
| s H.No : 1-8-269, Balasamudram, Warangal ~ 50600 [ _ .
W 1SO-9001 & OHSAS-18001 Certificd Laboratory
Bl Certificate’s No:- Q-180211 & 180204-S
Form IV

Report by the State Board Analyst
(Sce rule 14)

Sample No. ZLWGL20-102289
Dated the 14™ October, 2020

I hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub —
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
08.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Clinker Cooler
of M/s. Cement Corporation of India Ltd., Tandur Cement Factory, Karankote, Tandur,
Vikarabad District for analysis. The sample was in a condition fit for analysis reported below.

Sample source: Stack attached to Clinker Cooler

I further certify that I have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

Sample No. Parameter Value C}“(ggs/;:nmg;"d Method
Suspended ,
ZLWGL20-102289 | particulate Matter 304 50 PIS 111212958 5
(mg/Nm3) (Part-),

The condition of the seals, fastening and container on receipt was as in good condition.
Field observation: The Air Pollution Control Equipment: ESP’s (3-Fields) are provided.

Remarks: The value “SPM” is exceeding the prescribed standards.

Signed this: 14™ October, 2020

Board Analyst
Address: BOARD ANALYST
Smt. R. Parvathi, 1.8, Pollution Control Boarg
Senior Environmental Scientist (FAC), Zonal Laboratory Hyderabad Zone

Zonal Laboratory, Warangal-506 001,

T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal
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‘ - TELANGANA STATE POLLUTION CONTROL BOARD
’ ( s S ZONAL LABORATORY: HYDERABAD ZONE.
) H.No : 1-8-269, Balasamudram, Warangal - 506001
m ISO-9001 & OHSAS-18001 Certified Laborntory
e . Certificnte’s No:- Q-180211 & 180204-S )
Form [V

Report by the State Board Analyst
(See rule 14)

Sample No. ZLWGL20-102290
Dated the 14" October, 2020

[ hereby certify that I, Smt. R. Parvathi, State Board Analyst duly appointed under sub -
section (3) of Section 26 of the Air (Prevention and Control of Pollution) Act, 1981, Collected on
08.10.2020 and received on the day of 12.10.2020 the sample of Stack attached to Coal Mill I &
I (Combined) of M/s. Cement Corporation of India Ltd., Tandur Cement Factory,
Karankote, Tandur, Vikarabad District for analysis. The sample was in a condition fit for
analysis reported below.

Sample source: Stack attached to Coal Mill 1 & II

[ further certify that [ have analyzed the aforementioned sample on 14.10.2020 and declare
the result of the analysis to be as follows:

CFO Standard
Sample No. Parameter Value (mg /Nm3) Method
Suspended
ZLWGL20-102290 Panicugte Matter 340 50 1S 11225
(mg/N m3) (Part-I),1985

The condition of the seals, fastening and container on receipt was as in good condition.
Field observation: The Air Pollution Control Equipment; ESP’s (1-Field) are provided.

Remarks: The value “SPM” is exceeding the prescribed standards.

Signed this: 14™ October, 2020

geoe.
Board Analyst
Address: T!S?’%?IﬁD ACNALYST
Smt. R. Parvathi, Zona" l:aborl;l'on '_;Dntrol Board
Senior Environmental Scientist (FAC), W ory i yderabad Zone
Zonal Laboratory, arangal-506 001.

T.S. Pollution Control Board,
1-8-269, Balasamudram,
Hanamkonda, Warangal
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Item No.4:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 195 of 2016 (SZ)

(Through Video Conference)

IN THE MATTER OF;

Tandur Citizens Welfare Society,
Rangareddy District.
’ ...Applicant(s)

With

Government of Telangana,
Represented by its Secretary,
Environment and Forest Department,
Hyderabad and Ors.

~e§pondent(s]

Date of hearing: 16.09.2020:

CORAM:

HON’BLE MR} JUSTICE'K. RAMAKRISHNAN, JUDICIAL MEMBER

HON’BLE MR. SAIBAL DASGUPTA, ExpERT‘:‘MRéMBER
For Applicant(s): M/s. V.P. Sengottuvel.

For Respondent(s): Smt. H. Yasmeen Ali for R1, R6, RS.
Sri. G.M. Syed Nurullah Sheriff for R2,
Sri. D.S. Ekambaram through
M/s. Jayalakshmi for R3.
Sri. T. Sai Krishnan through
Sri. B. Lakshmi Narasimhan for R4,
Sri. Sidharth represented
Sri. Raghul Balaji for R10, R12,

1



ORDER

1. As per order dated 06.03.2020, this Tribunal had considered the
pleadings filed by the parties. It was also mentioned in the order
that when the case was taken up, the learned counsel appearing
for the applicant as well as the official respondents submitted
that there was another case filed before the Principal Bench of
National Green Tribunal, New Delhi as Original Application

No.925 of 2018 and by order dated 14.‘1;1331201‘9, the same has

been disposed of by the Principal Bench National Green

Tribunal by giving certain directions to the Di ct Collector,

Vlkarabad as well as the State Pollution Control Board

2. We have extracted the order passed by the»Prmc, pall Bench of

3. This Tribunal had d1rected the D1stnct Collector V1karabad and

Telangana State Pollut1on Contro] B a.rd togsubmlt a report as to

what are all the steps taken by ‘them in compliance with the
directions issued by the Principal Bench of National Green
Tribunal in Tandur Citizens Welfare Society Vs. The Government
of Telangana & Ors. (O.A. No.925/2018 dated 14.11.201 9) and

posted the case to 22.04.2020,

4. On 22.04.2020, the matter was adjourned to 22.06.2020 and on



-
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22.06.2020, it was adjourned to 24,06.2020 and on 24.06.2020,
it was adjourned to 31.07.2020 and on 31.07.2020, it was

adjourned to today by successive notifications.

. When the matter came up for hearing today through Video
Conference, Sri. V.P. Sengottuvel represented the applicant. Smt.
H. Yasmeen Ali represented respondents 1, 6 & 8, Sri. G.M. Syed

Nurllah  Sheriff represented 2rd respondent, Sri. D.S.

Ekambaram uthrough M/s. Jayalak’. represented 3rd

respondent, Sri. T. Sai Krishnan throtigh® Sri. Lakshmi

Narasimhan represented 4t respondent, Sidharth

represented Sri. Ragul Balaji, learned counsel appeanng for the

respondents 10 & 12. |

. Learned cou'r;s,‘el appééﬁ‘ﬁg ‘f\or" the applic?ﬁ% submitted that they

have no "submif’t?&;‘cl_ma report as'diregtgcyl..: By this unal and the

National Green

. Learned counsel appearing for the Pollution Control Board
submitted that due to the pandemic situation prevailing in the
State of Telangana, they are not able to submit the report as
directed. If one month time is granted, they will come with the

report regarding the compliance of the directions given by the



Ay

Principal Bench of National Green Tribunal, New Dellidl in this

regard,

8. The learned counsel appearing for the respondents 10 & 12
submitted that they have submitted a compliance report on
19.06.2020 along with certain documents but the same is not

placed along with the file.

9. The office is directed to verify the same and place before the

Bench on the next hearing date, if such documetit has been filed.

10. The District Collector, Vikarabad as well as the Telangana
Pollution Control Board are directed to comply with the
dlrectlons dated 06. 03 2020 regarding the comphance of the
d1rectlons 1ssued by th :Prlnclpal Bench ' of Natlona.l Green

Tr1bunal New Delh1 in O.A:’No 925/2018 dated 14 11.2019 by

e-filing along, with' ne}ce/ss,atjy;fee'and the requ:lrcd hardcoples to

be produced:ats per rules.

11. The Registry is directed to communicate this order to the
District Collector and the Telangana State Pollution Control
Board by e-mail immediately so as to enable them to comply with
the direction.

12. For consideration of further report, post on 29.10.2020.,



0O.A. No.195/2016
16t September, 2020. Mn.

D -

..................................... J.M.
(Justice K. Ramakrishnan)

............................... E.M.
(Shri. Saibal Dasgupta)




BEFORE THE NATIONAL
GREEN TRIBUNAL,
SOUTHERN ZONE AT
CHENNAI

Application No. 195 of 2016

REPORT FILED BY THE 4"
RESPONDENT

T.Sai Krishnan

Counsel for 4™ Respondent
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